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NATIONAL COMPANY TRIBUNAL
MUMBAI BEN CH. MUMBAI

T.c.P No. e 13 / (MAH) I 20 \7
CA No.

CORAM Present: SHRI B.S.V. PRAKASH KUMAR
MEMBER U)

SHRI V. NALLASENAPATHY
MEMBER (T)

AT'TENDENCE.CUM-ORDER SHERT OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPAI.IY LAw TRIBUNAL ON 22.08.2017

NAME OF THE PARTIES: IGE (lndia) Ltd.

Kumar Housing Corporation Ltd & Ors

SECTION OF THE COMPANIES ACT: I & BP Code 2016.

S. No NAM E DESIGNATION SIGNATU RE

5, ,t [an/a lc,].t [t'r"f^]r aL

On verification of the record, sir
,ankruptcy Code 2016 has ,.ro, o""n ,t"u 

't "o*urs that Form unde. Insolvency 61

petition is abared with,,o"n, ur.una,o""l.on 
or before 1572017, this company

ned in the Notifica tio n dated 2g.6.2()t7 .
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V. NALLASENAPATHY
Ilembrr (Techni(.ai)

lsaT- "-B.s.v. PRAKAsH KI.,MAR 
,

Member (Judiciat)
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